| TEM NO 62 COURT NO. 6

SUPREME COURT OF I

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal

(From and or der dat ed

The

the judgenent
HGH COURT OF

JUDI CATURE AT ALLAHABAD)

STATE OF U.P. & ANR

VERSUS

COW TTEE OF MGMT. , GOPAL JR. H SCHOCL&ANR

(Wth appln(s) for exenption fromfiling OT. and
port )

Dat e: 28/ 02/ 2005 This Petition was called on for

CORAM :
HON BLE MR JUSTICE K. G BALAKRI SHNAN

HON BLE MR JUSTI CE TARUN CHATTERJEE

For Petitioner(s)

Ms. Niranjana Singh, Adv.

For Respondent (s)

Ms. Abha Jai n, Adv.

M . Shankar Divate , Adv

19/ 07/ 2004

SECTI ON Xl

NDI A

(Civil) No(s).24918 OF 2004

in SA  No. 824/ 1999 of

Petitioner(s)

Respondent ( s)

with prayer for interimrelief and office re

heari ng t oday.

M. Ashok H. Desai, Sr.Adv.

M. Gaurav Jain, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

I ssue notice. Tag with SLP (C) NO

Si nce this matter is under

ourt may not pr oceed with t he

contenpt proceedings, if any.

(G V. Ranana) (Veera Verm)

Court Master Court Master

....CC No.596 of 2005 etc.

consi der ati on,

t he

Hi gh

C



